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21.06.2018 (DB) (Circuit at Port Blair) 

Ld. Counsel for the applicant prays to withdraw this 
O.A. Prayer is allowed. Ld. Counsel for the applicant is 
given liberty to file proper O.A. and proper form. 
Hence, O.A. is disposed ofas 'withdrawn'. 

¼... 

(Nandita Chatterlee) 	 (S.K. Pattnaik) 
Member(A) 	 Member(J) 
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